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CP No.(IB)25/ALD/2018

Ms. Monica Nanda, PCS for IRP is present. She brought to our notice that on
a SLP being preferred before the Hon’ble Supreme Court by the appellant
(Corporate Debtor Company) in respect of the present matter, the Hon’ble Supreme
Court has pleased to record settlement between the parties arrived on 31°% July, 2018
and has further pleased to set aside the order dated 1% June, 2018 and further interim
order dated 26.07.2018 of this Bench. Since the Hon’ble Supreme Court has already
confirmed the settlement by setting aside the order of this Bench admitting the [ & B
petition. Hence, our order now stands merge with the order of the Hon’ble Apex
Court. Therefore, nothing survives in the present proceedings under the I & B

petition, hence, it stands closed.
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